
-(HIGHCOURTOFASSAM,NECIGITOJM-I6EilE6-;EUT{ACHALPRADESH)

From

To,

Sub:-

Ref:-

The Registrar,
Gauhati High Court,
Aizawl Bench, Aizawl.

Casual leave.

Your note Dated 11.0g.2023.

I 7

Shri Saptarshi Garg,
Jt. Registrar (Vigitance),
Gauhati High Court,
Guwahati.
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")
Dated Guwahati, _]! August, 2023.
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With reference to the above, I am directed to inform you that Smti. R.
vanlalchami, presiding officer, MACT, Aizawl, has been granted casual leave
on 14.08.2023. A senior Judiciar officer avairabre at the station wourd remain in
charge of her Court and office during her absence.

Yours faithfully,

sL/-
JT. REGISTRAR TIGIIANCEI

Copy to:

I. Smti. R. Vanlalchami, presiding Officer, MACT, Aizawl.

,/2. me project Manager, Gauhati High Court.
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